Annexure-6

Name of the corporate debtor: M/s. Gupta Dyeing and Printing Mills Pvt. Ltd.; Date of commencement of liquidation: 19.12.2019; List of stakeholders as on: 29.12.2020

List of operational creditors (other than Workmen, Employees and Government Dues)

Amount in %)
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1 |Gupta 24.01.202085,78,607.00 [85,78,607.00 [Unsecured - JAdmitted
Synthetics
Limited




